
CENTRAL ADMINISTRATIVE TRLBUNAL 

CALCUTTANCH 

Date of Order: 23-02-98. 

O, 311 ot 1995 

Hen' ble Mr.Justice S.N.Mallick,Vice-Chairnian. 
Present: Hon'ble Mr.S..Dasgupta, Administrative Member, 

ADESH SAMANTA 

-vS- 

UNION OF INDIA & ORS. 

for the ptitiener: Mr.P.C.Das,ceuns 
For the resp.ndents: NONES  

Heard on; 23-02-98. 

ORDER 

S.N.Malljck,VC. 

Mr.P.C.Das, ld.ceunsel appearing for the peti1iener, 

submits that inspite of repeated reminders, his ciieht hs 

net contacted him and that it seems to him that his client 

net interested in the matter and does not want to proceed 

ith the case. 

In the circumstances, the applictien is di 

for n.n-prosecution' • N, order as to costs. 

fr 
(S.Dasgupt) 	 (S.N.Mall 

Memher(A) 	 Vjce-Chaj 

nissed 


